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Permissi n Sought by Keral. Fis-
hery De,elopment (or Chartering 

Foreien Fishing Trawlers 

2258. SHRI V. S. VIJAYARA-
GHAVAN : Will the Minister of AG· 
RICULTURE be pleased to state: 

(a) whether the Fisheries Depart-
~nt of Government f Kerala has 
s ught permis i{)n of the Centre to 
charter foreign fishing trawlers; 

(b) if so, the company with 
which Charter agreement bas been 
signed and the terms and conditions 
of the Charter agreement ; and 

(c) whether Centre has given per-
mission in this regard? 

THE MIN[STER OF STATE IN 
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT (SHRI R. V. SWAMINA-
THAi"t1 : (a) No, Sir. However. the 
Kerala Fisherios Corporation Ltd., a 
State Government Undertaking has 
been issued a Letter of Intent for 
chartering of 5 pairs of foreign fish-
ing trawlers from Singapore. 

(b) The Charter agreement bas 
been signed with MIs. Tropifiuna 
Private Limited, Singapore. The 
main term~ and conditions of the 
Charter agreement are ; 

(i) The agreement is for a period 
of tQree years renewable for 
a further period of two years ; 

(ii) 1 he area of operation shall be 
beyond territorial waters with 
Cochin as the base of opera-
tion ; 

(i,i) 1 be foreign company shall 
purcbase the catch and shall 
esta blish an Irrevocable 
Revolving Letter of Credit 
in fay ur f the Indian 
company; 
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(iv) At least 20 % of the total 
crew shall be Indian including 
under-studies to Foreign 
Skipper, Engineer etc. 

(c) Conversion of the Letter of 
Intent into a Letter of Permission is 
dependent on the fulfilment of pre-
operational conditions mentioned in 
the Letter of rntent . Since the Cor-
poration has not 0 far fulfilled t he 
conditions, permission has not been 
granted. 
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